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‘AC.T No. XXIV oF 1886,

PAsSED BY THE GOVERNOR GLNERAL oF INDIA N COUNOIL.

(Recewed Me assent of the Governor General on the 29nd October,
A 1886.)

An Act to extend the Gl&nders and Farcy Act,
7 11879; to the Bombay Presﬂency

. WHEREAS it is expedient that the Glanders and
o Farcy Act, 1879, should extend to the terri- 3

tories admlmstered by the. Govemor of Bombay in
Council ; It is hereby enacted as follows :— -
" {. The words “ the Governor of Bombay in Coun-

¢il”? in section 1 of the Glanders and Faxcy . Act 1879, XX of 1879
are hereby repealed.
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